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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL

ORIGINAL APP ION NO. 63/2019

o A
In the matter of / e f?él'
«\::Jh/ \
. 3 ‘:-““ *
Rajendra Kumar Bhara whj { MO

A Applicant
10 A F
b~
) 2 ‘,fb
}‘ State of Rajasthan
Respondents

-

AFFIDAVIT CUM COMPLIANCE REPORT OF THIS HON’BLE
TRIBUNAL ORDER DATED 05.08.2020, ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Vijay Sharma S/o Lt. Shri Krishna Kumar Sharma, aged about 48 years at

present working as Regional Officer, Rajasthan State Pollution Control Board, ]<;01a

(Raj.) do, hereby submits the compliance report as follows:-

\gemn “wl"hat the Hon'ble Tribunal by order dated 05.08.2020 directed as follows:-
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—
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“In the meantime, Rajasthan State' Pollution Control Board is directed to submit
the further action taken report in Iigl;t of the show cause notice issued by the
Board. Compliance report be submitted within 20 days by email at jidicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF und
not in the form of Image PDF.”

That the officials of the State Board inspected the unit on 25.06.2019 and on the
basis of observation made during inspection dated 25.06.2019, a show cause nofice

vide letter dated 17.09.2019 was issued to the unit for the non-compliances. The

< e
s o

photo copy of the show cause nouce dated 17.09.2019 is annem‘d”kerpwgh uu‘cb (B0 S )
=

marked as Annexure-R/1. ! NAY y

i 7. C @ %l )h( ?Q*““

That the officials of the State Board inspected the unit on 03.02. 202() in order (G- o e

verily the status of non-compliances communicated vide letter dated 17.09.2( (9.

The unit was also issued a site memo with respect to the deficiencies observed



4)

5)

6)

during inspection dated 03.02.2020. The photo copy of the inspection report dated

03.02.2020 and site memo dated 03.02:2020\a1'e annexed herewith and marked as

Apnexure R/2 (Collcctively).

That the unit vide letter dated 08.02.2020 submitted the reply of deficicr ies
communicated vide site memo dated 03.02.2020. The photo copy of the unit leiter
dated 08.02.2020 is anexed herewith and marked as Annexure-R/3.

That the unit has applied for renewal of authorization under Bio-Medical Waste
Management Rules, 2016 and Consent to Operate under Air Act & Water Act vide
application dated 13.08.2020. The applic.atidn\ for authorization under Bio Medical
Waste Rules and Consent to Operate under Air Act & Water Act are pending belore
the ‘State Board for examination and consideration.

That the officials of the State B \’d»géam inspected the unit on 17.08.2020 in c1der
to verify the present status of the- rectlfil\atlon done by the unit with respect to non-
compliances observed during ﬁiﬁpe)tibn’dated 03.02.2020. The photo copy of the

f
inspection report dated 17 08. 2020 1s va)fnexed herewith and marked as Annexure-

‘t )

\»**’

R/4. iy /

P

Therefore, it is humbly prayed that the affidavit-cum-compliance report may

(i

DEPONENT

kindly be taken on record.

VERIFICATION

Verified at Kota, on this .2 August, 2020 1 the above mentioned deponent do

hereby verify that the ¢ontents of the above affidavit are true and correct, no'part

of it is false and nothing material has been concealed there from.

[—\’”\l“) @{/\/vj

7/ & ,e)% Yo 2 DEPONENT

6.. jendre Singh Cnaunan
\ )IA Distt hOTA 1n
L S 1 -

Comtia Sy

&
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| fnne xure —R 1 A
Rajasthan State Polluticn Control Board

Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141-5159699,5159604 e-mail : member-secretary@rpeb.nic.in

<ToliFreeHelpLineNo. : 18001806127 €xt. 7 59, B
/lf\ W

Regd. Post/E-mail A

F-16 (BMW-11)RPCB/BMW/ I8® T ]
J & - ~. Dae:- /7-9 %
IhER S e 17-29%

M_.’s Hoswin Incinerator Pvt. Lid., ( ’//——T \
\’fllage Dhanwara, Tehsil- Jhalrapatan, . ™M e 3 )
District- Jhalawar. M ~

Subject :- Non-compliance of provisions of BMW Rules, Water (Prevention and Control of
Pollution) Ac}. 1974 and Air (Prevention and Control of Pollution) Act, 1981 in
respect of your common BMW facility i.e. M/s Hoswin Incinerator Pvt. Ltd..

. . Village Dhanwara, Tehsil- Jhalrapatan, District- Jhalawar.
Reference:- Inspection report dated 25.06.2019, reccived vide RO Kota letter dated
01.08.2019.
o

Sir,

With reference 1o above it is to inform that your facility was inspected by a tcam of RSPCB
on 25.06.2019 and during inspection it was observed that the facility is not complying with the
guidelines of CPCB, provisions of the BMW Rules, Water Act and Air Act. Main deficiencies arc as
under:-

1. House keeping was very poor.

ii.  Contaminated bio-medical waste was littered on the floors of the facility and also outside
the building.

iii.  Ash from incinerator was heaped within the industrial premises in a haphazard manner. No
scientifical disposal of ash was observed.

iv.  No covers provided so as to curb the fugitive emissions.

v.  Waste storage rooms were crammed with bags filled with BMW waste in haphazard
manner resulting into slashing of bags, thereby causing spillage of BMW on the floors.

i vi.  No logbooks were made available during inspection.

vii. Charcoal filter & disinfection unit of ETP were not operational.

viii. No separate clectric metér for ETP treated water provided.

ix.  No water meter at intet, outlet & for récycle of ETP treated water provided.

x.  Air pollution control measures for ventury scrubber are not adequate.

«i. Plain water is used as scrubbing media instead of NaOH for disinfecting flue gases

xii. Droplet separator was damaged.

xiii. No display of temp. available at primary & secondary chamber.

xiv. No record keeping of total waste fed into the incinerator/operational hours/VOC emissions
xv. Incinerator not equipped with automatic switched auxiliary. Neither safety valve provided.
xvi. Energy meter, hour meter not provided.

wii 35 KVA D.G. set not provided with acoustic enclosure and stack ht. as per norms.

sviii. No preventive measures adopted to control foul order.
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XiX, Manual fccding with incinerator, No safety measures while !'ccding, Workers engaged are
. in direct contact with highly contaminated waste and thus are at high risk of getting
infected.
XX, Autoclave ang shredding machine provided but are not being used,
XXi. Poor Segregation of waste g1 source,
xxii. Dilutjon camber for reducing (he temperature of flye gases escaping from secondary
chamber was not provided.
XXiii. Droplet Separator with demister for removal of liquid droplets entrained in vapors stream
before finally dischnrging the flue gases into atmosphere was foung damaged,
XXiv. Chemieal dosing uni¢ of ETP was found damaged.
XXV, Data/logbook/information regarding vehicles used jn iransportation of BMW were nor
made available. No GPS system installed for tracking these vehicles.
Xxvi. Dark emissionsg observéd escaping from the stack of the furnace,
XXVil. Particylate matter in the stack air of incineralor observed 169 mg/nm’ against the limits of
150 mg/nm’ as PET sampling on 13.12.2018.
XXVili. Parameters COD, BoD, Oil-grease & Bijo assay lest exceeding the prescribed norms jn
sample collected from the fing outlet of ETP op 14.12.2018.
XXix. ETP was not In operation. Sludge drying beds were aj| dry.
XXX. Strong putrig smell was found prevailing in the nearby arey.

Therefore, the Board intends o refuse application for authorization and consent o operate under
reference and initjate action against the facility as per rules for the above mentioned deficiencies/non
compliances.

In view of above, you are Fequested to appear in the office of Member Secretary on 23.09.2019
at .30 PM for hearing in respect of the observed vrolations/shortcommgs, failing which the
authorization & consent under reference shall be refused and further action as per rules shall be
initiated against the facility withou any further notice, Please note thyt the hearing should be
altended by the Project proponent himself or person duly authorized jn this behalf who s
compeient’ capable of taking decistons in respect of compliances.

This bears approval of the Member Sccretary, . .
. . Yours sincere] Y,

JA\ '
(Vishau Dart Purohit)
Environmeniy Engineer

(BMW)
Copy to :-
1. Sr.P.A. to Member Secretary, RSPCB, Jaipur.
1/2.//chional Officer, Rajasthan State Pollution Control Board, Koty for information.
3. Master File, ; |
Environmenty) Engineer
(BMW)



Inspection Report

The unit M/s Hoswin Incinerator Pvt. Ltd.,

inspected on 03/02

Khanpur Road, Dhanwada, Jhalawar was

/2020 by undersigried Otﬁci\zgl§ i compliance of H.O. letter dated

15/11/2019 in order to verify the rectification of non-comphiances as communicated to the
unit vide H.O. letter dated 17/09/2019, in presence of Sh. Govardhan Patidar {Plant In-
Charge). The point wise abservations at the site are as under:

S. 1;10.

1l

Vi
Vil
viii

X1

Deficiency

Housekeeping was very poor

Contaminated bio-medical waste was
littered on the facility and also outside
the building. -

Ash from incincrator was heaped
within the industrial premises in a
haphazard manner. No scientifical
disposal of ash was observed.

<

No covers provided so as to curb the
fugitive cmissions.

Waste storage rooms were crammed
with bags filled with BMW waste in
haphazard manner resulting into
slashing of bags, thereby causing
spillage of BMW an the floors.

No logbooks were made available
during mspection,

Charcoal filter & disinfection unit of
ETP were not operational.

No scparate eltric meter for ETP
treated water provided o

No water meter at inler, outler & for
recycle of ETP wreated water provided.

Observations

' Housckeeping inside the unit was found
satisfactory

Contaminated bio-medical waste was not
found littered on the facility and also outside
the building.

Ash from the incinerator was not found
“heaped Jcollected within the premises.
However, scientific disposal of the ash is
required as the representative informed that
- the ash 15 being sent 1o the Nagar Nigam tor

- disposal.
N

Not applicable as no incinerator ash was found
on site.

The bio-medical waste was found stored
inside the storage rooms without an
segregation on the basis of colour coding
However, no slashing of bags was observed

The logbook for route covered by the vehicles
was found maintained. However, no log book
has been maintained for the Bio-medical waste
received/ireated/disposed.

Charcoal filter & disinfection unit of the ETP
was found non-operational.

Not provided

Vo

No water meter has been mstalled wath the

BTP,



Xi

Xi

X1V
XV
 :
Xvii
XVili

Xix

Xxii

Air pollution control measures for The Venturi scrubber has been repaired and i
ventury scrubber are not adequate. in operation. However, water is being used
with the Venturi scrubber instead of NaOH

Plain water is used as scrubbing media - Water is being used with the Venturi scrubber
instead of NaOH for disinfecting flue  instead of NaOH.
gases.

Droplet separator was damaged. The droplet separator has been repaired and is
. " in operation,

No display of temperature available at No display for temperature is available at
primary & secondary chamber. primary and secondary chamber.

No record keeping of total waste fed Still no record has been maintained for the
Into the incinertitor/operationat hours/ total waste fed into the incinerator/operational
VOC emissions- " . hours’ VOC emissions.

- 5T\ .

Incinerator not equipped with Still the incinerator has not been equipped

automatic switched auxiliary. Neither with automatically switched auxiliary and

safety valve provided. neither safety valve has been provided.

Energy meter, hour meter not provided.  Still energy meter, hour meter has not been
provided.

35 KVA D.G. set not provided with ' The D.G. set has been removed from the site
acoustic enclosure and stack height as |
per norms.

No preventive measures adopted to = Very less smell felt during the inspection.
control foul odour.

Manual feeding with incinerator, No | Still manual feeding is being practiced at the
safety measures while feeding,  site.

Workers engaged are in direct contact
with highly cofitaminated waste and
thus are at high risk of getting infected.

N\

Autoclave and shredding machine  Still avtoclave and shredding machines are not
provided but are not being used. being used.

Poor segregation of waste at source. No proper segregation is being adopted at the
site and the bags containing BMW is being tey
directly into the incinerator.

Dilution camber for reducing the Sull dilution chamber has not been provided
temperature of flue gases escaping

from secondary chamber was not

provided



ey,

XXt

XXiv

XXV

— XXVi

XXVil

XXVill

XXIX

Droplet separator  with demister for

removal of liquid droplets entrained in
vapours strean before the finally
discharging the flue gases into
atmosphere was lr'mmd damaged.

Chemical dosing unit of ETP was
found damaged.

Data/logbook/information regarding
vehicle used in transportation of BMW |

were not made available. No GPS
system installed for tracking these
vehicles.

Dark emissions observed escaping

from the stack of the furnace.

Particulate matter in the stack air of |

incinerator observed 169 mg/NM3
against the limit of 150 mg/nm? as per
sampling dated 13/12/2018.

Parameters COR. BOD, Oil Grease & |

Bio-assay test exceeding the prescribed

normis in sample collected from the

final outlet of ETP on 14/12/2013.

ETP was not in operation. Sludge

drying beds were all dry.

The droplet separator has been repaired and 15

Sull the chemical dosing unit of ETP was
found damaged.

GPS system has been installed with 5 velcles
of the unit. Logbook for route covered by the
vehicles was provided.

No dark emission from stack was observed at
the time of inspection.

Monitoring of the stack of incinerator
conducted on 14/02/2020. Results of the stack
monitoring are awaited.

Sampling of the ETP outlet was conducted on
14/02/2020. Results of the sampling are

ETP was parually operational at the ume of
~inspection as charcoal filter and disinfection
unit of the ETP were not in operation. Further
the presence of grass on the sludge drying bed
reveals that ETP has not been in operation n

Strong putrid smell was found Very less smell felt during the inspection.

prevailing in the nearby area.

(Afiurag Singh)

Junior Env. Engineer, )
RSPCRB, RO Kota )

@W‘V/
(Vijay Sharma)
Regional Officer,

RSPCB, RO Kota
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Site Memo
M/s\{QQm\&. SWL(MLI\QLR Pvi’ Li'cL o‘_%lo).(zm)o

hm}m Rosd., Phanuods.,

Thedansn.

EAEERIR A o R D R T X [T

Sir,
™ Take notice for the major shortcomings observed during inspection of your unit dated
~ a2 Ol/ 2020anq You are hereby advised to eradicate the following shortcomings as early as

possible and submit a reply fqr the same within 7 days. The shoncommgs are as below:

OAS. © ol =X ke
Oy"‘é’m cucmxl g @ﬁi& s ]t\ ¥ ff
érf

a‘l’ ﬂw»\l&f 21, @uHJ‘ A {,W
) a%? €TP daaked UJ'U.L« )b/w\uohd(

@ Rlcuv\, a5 “-M-CL as Acn,u_lil)u
W(l)& ‘L\AAL.&L‘J. NO- OH ‘_b’,,\ ‘a

o T e

= ‘UMMB L e s
::;‘f.ig;;,;;m.ﬁﬁawo+~ o poinkd P T 0"
Desxgnanon..‘....,.a..’f"t,..l,. LM% / |
Mobile No...... Qﬁéolé@gg‘;” y——‘—"{'\ /{”\ k,\’,\ i

- Regional Officer, fs ertay
Lowet? “ 2o

‘g\q//

By order of the
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343-A, Mahalaxm: Nagor,

) : Main Road,indore (M P}

N - Ph.: 0731-40651 72,2539367, 9755644433, 64
Pvt. Ltd ) Web : www.hoswinindia.com

email : info.hoswin@gmail com

) HOSWIN

4 A

| : i . 3 X ——
An 180 9001:2008, Best Practice Awarded By UN Habitat & Business Excellence Awarded By World Ecanomic Forum Company
3\

To

Dated: 08/02/2020
The Regional Officer,

Rajasthan State Pollution Contrdl Board,
Kota. o

Kind Attention:h’lr.Viiay Sharma
Dear Sir, -

With reference to your visit to our site for inspection and your suggestions for improvement
have been complied pointwise asg follows:-----

1. We are maintaining the log book for quantity of BMW treatment and disposal as per color
coding and are submitting a copy of itas annexure A.

2. As per your instructions we h

ave rechecked the charcoal filter and disinfection unit of the
ETP and have made it functiona e

.

3. As we are installing new machine at our plant and construction activities are going on so
the electric meter of ETP was shifted. As per your instructions we are putting separate
electric meter for ETP and will tfiake it functional within a week.

4. As construction activities are going on at site inlet meter of ETP was damaged so we have
removed it and as per your instructions we are installing new inlet and outlet meters on our
ETP and the treated waste water is recycled and used in scrubbing process.

5. As per your instructions we have started adding NaOH in scrubbing water for disinfecting
flue gasses .

6. Display of primary and secondary chamber temperature is functional and we assure you
to maintain regularly.

7. We are maintaining the records of fuel consumed by the incinerator and are also
maintaining the records of operational hours, Copy enclosed as annexure B.

8. The burners used in the incinerator are equipped with automatically switching system
along with safety valve,

9. Separate energy meter for incinerator is under installation and will be operational within
: ¢
7 days.

10. Presently our incinerator is having manual feeding system, we are installing new
incinerator with automatic feeding system at site and the installation work is in progress.
New incinerator will start functioning within next three months.
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11, During the time of
process for that day,
are autoclaving ang shreddin
maintaining the records for the

Your inspection we have completed th
therefore You didn't find both the m

€ autoclaving and shredding
achines in running condition. we
8 all the waste received at site on daily basis and are

same. Copy enclosed as annexure C.
1Z. As per BMw rules 20

gregate the waste as per
color coding and hand it

over to our vehicles. As per rules we are not Suppose to segregate

13. Our present machine

is having wet scrubbing
installing new incinerator

system after secondary chamber. We are
having dilution chamber.

14. We are dosing required chemicals in our ETP on daily basis and are maintaining the
records for the same,

15. We are operating and maintaining ETP on daily basis records for the same are
maintained. Copy enclosed as

We assure You that we

will follow all the instru
as per BMW rules 2016

ctions given by you and will run our CBWTF
on day to day basis.

Yours Truly,

For Hoswin Incinerator pyt, Ltd(.,]halawar

o

\ — ., L

g 7\:‘%“"*0

< »
Authorised Signatory 2 , \ﬂ
T JHALAVY p

Goverdhan Patidar 3 '~

‘Po"l —AY/
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FEBRUARY,2020 BMW Waste Segregatlon Statement ‘

Total BMW Waste Yellow Bag wniics _——
RedBag te Bag ue ]
Date |Day Quantity (previous Quantity
31.1.2020 1141
sar | o0 w0l s 3 3
ZqSWN 4 o s 78 2| 3
SN %60 @ 855 20 0 M4 3 4
4|TUE 1038 955 73 3 _7
WD S - R ] S .| S | S
6|TH o 1060 o5l 65| 416
¢ i S . .| R 2 -
 g[sar ~ 10es| 980 - .65 5| -___1;
9[{SUN o - 0 0 0
c
p
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PLANT REGISTER -FEBRUARY-2020  INCINERATOR WORKING DETAILS CHART
Date  Day | Qly. Incinerated | Start Time (am) No. of Batch End Time Running Hrs | Diesel Consumed 'Caustic Added Operator Ash
1 sat 1050 900 42 10.30PM 13.50 53 11| pappurdiip | 21
2 sun 985 900 39 10.30AM 1345 51 10 | pappurdiip | 20
3 Mon 0 000 - - - pappu/dilip
4 Tue 875 200 35 10.30PM 4 12.15 48 9| pappuidiip [ 18
5 wed 955 900 38  12.30AM 12.55 51 10 | pappudiip | 19
6 Thu 1015 9.00 41| 1.30AM 13.15 52 11| pappu/diip | 20
7 Fri 975 9.20 39 12.30AM 13.15 50 10 dilip 20
8 sat 920 900 37 11.45PM i 12.20 50 9 mukesh 18
9  Sun 980 910 39 12.15AM 1320 48 10|  mukesh 20
10  Mon 0 0.00 - ) ) B mukesh -
1M1 Tee | 1 ,_ -
12 Wed
13 Thu )
: 14 Fri 7 .
z 15 Sat 4 Z 7z
= 16  Sun & \. . P
17 Mon B T B
18 Tue ’ [ B .
] 19 wed i ) ,,-
20 Thu ‘ v
21 Fd - - ]
22 Sat L
23 Sun )
24 Mon
¢ 25 Tue e ] o v
26 Wed .
27 Thu :
28 Fri ¢
29 sat |
#REF! P i - ]
Note :- 1. All waste quantity is in Kg ) !
2. Incinerator per day log book attached ) ]
3. Caustic solution 5% wt/vol o o
__ 4. Each batch contain 25 kg of waste which is feeded in every 15 min i.e 100 kg / hrs.
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_FEBRUARY, 2020 Autoclave Working Details Chart
Date  Day |
Autoclaved‘"; :::;‘;" Batch1  Batch 1 ;:ﬁ?nl Batch Batch 2 V%:tri?n;
Quantity kg/batch | StartAt  Stop At 2Start At Stop At iy
1 Sat o1 2 230 315 45min 335 420  45min
2 Sun 85 2 300 345  45min 4.00 445  45min
3 Mon ’ ‘
4 Tue 85 2 330 415  45min 430 515  45min
5 Wed | 83 2 230 315  45min 330 415  45min
§ Thu 88 2 2.45 330 45min 345 430  45min
7, Fi 85 2 2200 305  45min 330 415  45min
8 Sa 80 2 c| 215 300  45min | azs | 410 45min
_ 9 Sun 85 2 " | 245 ‘33 , 45 min 340 425  45min
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T FEBRUARY, 2020 ETP Operation Details
-
ok | D ke | i . ondlie
7 Time/batc
et i Q“(f;;"’ inwhich Quantity|  (kg) (hrs)
water th  (its) T why —
1sa| 8 6750 7 1000] - 6 1 . "
2’ Sun 7 6425 6 1000 5 1 10.
cho - ‘ ! f 12
4 Tue 7 6075 6 1000 7, 1 5
5 Wed 8 6275 6 1000 8 1 -
6 Thu 6 6575 7 1000 8 1 =
7 Fri 6 2500 3 1000 6 1 &=
8 Sat 6 6100 6 1000 8 1 =5 =
9 Sun 8 6600 2 1000 1 1 :
-
F 4
<




Inspection Report

The unit M/s Hoswin Incinerator Pyt Lid.,

Khanpur Road, Dhanwada, Jhalawar was

inspected on 17/08/2020 by undersigned Official in order to verify the rectification of non-

compliances observed

. during, the inspection dated 03/02/2020, as communicated to the unit
vide site memo dated 03/02/2020 and unit’y re

ply against the aforesaid site memo submitted
in this office vide unit's \

letter, dated 08/02/2020,
In-Charge). The point wise obsery

n prcécn?:c of Sh. Govardhan Patidar (Plani

ations at the site are as under:

Aone ks ie ~R\A2‘Q
P2 R YT — R‘L‘I

S. No. Deficiency “Observations

1 You are required to maintain Unit is maintaining daily record of bio-
logbook for quantity of bio-medical medical waste (according to colour
waste (according to colour coding) coding) received for disposal (copy
received for disposal. enclosed).

i Charcoal filter & disinfection unit ' Now disinfection is being done using
of ETP were not operational. ' sodium hypochlorite solution. However,

charcoal filter of the ETP was found non-
“operational. As per the representative, the
repairing order for the charcoal filter has
€ . been placed. However, the repairing could
i "not be done due to hesitation of worker
 due to the present pandemic situation. The
unit representanve informed that he is
- perusing hard for getting it rectified, and
assured that the same will be done soon.

1 No separate electric meter for ETP Unit has installed a separate electricity
treated water provided. meter for the ETP.

Y No water meter at inlet, outlet & for Water meter was found installed at the
recycle of ETP treated water outlet of the ETP. The inlet meter of the
provided ETP was removed and was under

maintenance. As per representative, the
inlet meter of the ETP was choked due to
carbon formation,

s Plain water is ufed as scrubbing  NaOH - solution is being used with the

media instead of NaOH for "Ventum scrubber.
disinfecting flue gases. )
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No display of temperature available Unit has procured two temperature

at primary & secondary chamber. displays for primary and secondary
chamber (photograph and invoice copy
atiached). However the same has not been
installed. As per representative, the
installation of the temperature displays
(could not be done duc to hesitation of
Jinstalling agency due to the present
pandemic situation. The unit
representative informed that he is pursuing
hard for getting it rectified and assured
" that the same will be done soon.

You are requested to maintain | Unit has installed an hour meter with the

records of total waste fed into, the | ID fan of the Incenerator. However, record

incinerator/operational hours/  of only total waste fed into the incinerator

(volatile organic 'compuund) voC  has been maintained (copy enclosed). Unit

emissions. representative was advised to maintain
‘record of operational hours/ VOC
emissions.

The incinerator is not equipped with | As per representative, this upgradation is
automatic switched auxiliary ' not possible with the present generation of
Neither safety valve provided. ‘machinery and automatic switched
| auxiliary will be adopted when the unit is
‘upgraded to the next generation

incinerator.

Energy meter, hour meter not Unit has installed an hour meter with the
provided with incinerator. ID fan of the Incenerator,
. Separate energy meter for incinerator has
© .not \bscn provided. Energy consumption
for incintrator may be calculated with the
help of total energy consumption and ETP
Senergy  consumption (separate energy
' meter provided at ETP).

Manual feeding with incinerator 1s The installation of auto feeder was found

still continued which may be shifted  under progress (photograph enclosed) and

to automatic feeding. as per representatve, the same will be
adopted soon.
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NaOW solution used added for scrubbing
in the scrubber
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Hour meter installed with the lb fan of the
Incinerator

Auto feeder under installation with the
primary chamber
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Picture showing ETP of the unit

Autoclavc and shrcddmg machme Stﬂl nutoclave and shreddmg machmes are

provided but are not being used. ‘not being used. As per representative,
manual shredding and autoclaving of bio-

‘medical waste is not possible due to the

¢ ‘ | presem pandcmlc snruanon

~ i)

No segreganon of bno medlcal As per “representative, manual segregation -

waste 1s being carried out. - ' of bio-medical waste is not possible due to
! thc present pandemlc sztuatton

Dxluuon chamber s not provndcd The unit has now installed two second
with the secondary chamber. residence time wmachine with the

incinerator. As per representative, the !
installation of dilution chamber is not
possible with the present generation of

machinery and dilution chamber will be
adopted when the unit is upgraded to the
| next generation incinerator.

There is no chemical with the ETP. - Lime, sodium hydroxide and sodium
 hypochlorite solution are being used for
4 'chemical dosing in the ETP (photograph

] - langd | {nvoice copy attached).

4
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XV That the ETP was not in operdtion. | The ETP of the unit was in operation.

Unit has applied for on-line application for renewal of CTO and authorization under Bio-Medical

Waste Management Rules, 2016 vide applications dated 22/03/2016 and 13/08/2020, which is
pending at H.0.

(Anurag Singh)

Junior Env. Engineer,

RSPCB, RO Kota

Recommendations of R.O. : In view of above suitable decision may be taken at H.O. level on
the unit’s pending application for Consent to operate and authorization.

Pt
(Vijay Sharma)
Regional Officer,
RSPCB, RO Kota
{,’
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]
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|
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J R
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Ol : e [Rao | Ll
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| I | | | i
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Tax Amount in words)  INR Four Hundred Thirty Four and Seventy Four paise Only |

Company's Bank Details
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Declaraon . |

i Vi decars that this invoico shows the actual prce of the ]
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‘GSTtN/wN 23AACCH1534K221 | . |
P 1
LSmte Name Madh)a Pradesh, Code 123 ‘U,_,n;,c,, Docomenttio | Dafivery Note Oate |
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| 5
! L
S S :
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| N A o —t i Rai(_}“v - N B 1 J
VEsdee Epoxy Primer |2201 w..,u;gmo '?\C‘Sr 340.00(Pes| | 2,720.00
| ,Grey 1Lltr oL ™ . [' ,
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|Epoxy White 1Ltr ' | | |
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Tax Amnu,u awords)  Indian Rupees Six Hundred Thirty Foar and Fifty Seven pnhe omy |
( ]
Campany's Dank Detads ; - ~ind
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